INCOME TAX APPELLATE TRIBUNAL : DEHRADUN CIRCUIT BENCH
Dated:- 07.07.2026

NOTICE

It is hereby notified for information of all concerned that the constitution
of Dehradun Circuit Bench from 20.07.2026 to 24.07.2026 (cause list
attached) scheduled through Hybrid Mode at Court No.- 01 at ITAT, Dehradun
Circuit Bench, Dehradun shall be as under:-

Bench | Court| Period Time Vice-President/Members
No.
1 20.07.2026 | 10:30 AM | S/Shri Mahavir Singh, Hon’ble
& Vice-President (DZ) &
21.07.2026 Sanjay  Awasthi, Hon,ble

Accountant Member.

Dehradun 1 22.07.2026 | 10:30 AM | S/Shri  Raj Kumar Chauhan,

Circuit & Hon’ble Judicial Member &
Bench 23.07.2026 Sanjay Awasthi, Hon,ble
(DB+SMC) Accountant Member.

1 24.07.2026 | 11:30 AM | S/Shri Raj Kumar Chauhan,

- |onwards |Hon’ble Judicial Member &
- Sanjay Awasthi, -~ Hon,ble
Accountant Member.

2. Link of the Court Room of ITAT, Dehradun Circuit Bench for joining
through Video Conferencing:-

Court https://itatdelhizone.webex.com/meet/itat.delhi | 25139281105
Room 1

3.  The International Taxation cases fixed for hearing for the period from
20.07.2026 to 24.07.2026 are adjourned as per ANNEXURE — “A”.

This is issued with the approval of the Hon'ble Vice President DZ).
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INCOME TAX APPELLATE TRIBUNAL, DEHRADUN “ —{

T

CAUSE LIST OF D& BENCH FOR 20-JULY-2026 (MONDAY)

Sr

_Appeal Number | Assmt. Year . Assessee Name Remarks

1 ITA 254/DDN/2026 2019-20 | [A] BHARAT FILLING STATION

2 ITA 262/DDN/2026 2017-18 | [A]} NAINITAL DISTRICT COOP BANK LTD

3 TTA 255/DDN/2026 2017-18 | [A] VANDANA RANA

4 ITA 256/DDN/2026 2026-27 [A] UTTRANCHAL UTHAN PARISHAD

5 ITA 258/DDN/2026 2020-21 {A] ASHRAJ ALI THROUGH LEGAL HEIR SHAFIQ AHMED

6 ITA 259/DDN/2026 2018-19 [A] ABHISHEK SINGHAL

7 ITA 260/DDN/2026 2022-23 [A] TRUCK ASSOCIATION

8 ITA 261/DDN/2026 2019 [D] JAGDAMBA DANGWAL

9 ITA 264/DDN/2026 2018-19 | [A]M/S OIL & NATURAL GAS CORPORATION LIMITED

| 10 | ITA 265/DDN/2026 | 2019-20 | [A]M/S OIL & NATURAL GAS CORPORATION LIMITED

11 | ITA 263/DDN/2026 2017-18 | [A] RAJEEV KUMAR RANA

12 | TTA 267/DDN/2026 | 2016 [D] JHAJRA SADHAN SAHKARI SAMITI LIMITED

13 ITA 266/DDN/2026 2016-17 | [A] NALANDA EDUCATION TRUST

14 | [ITA 268/DDN/2026 2016-17 | [A] JYOTI TANDON

15 | ITA 270/DDN/2026 2024-25 | [A] KUSUM DEEP

: ~ [A] BAHUUDDESHIY NANHEDA ANANTPUR HARDJAN KISAN SEWA SAHKARI
16 ITA 269/DDN/2026 2018-1% SAMITI LIMITED o B ARl

17 | LTA 65/RPR/2026 2021-22 . | [A] CORBETT NATURE RESERVE
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INCOME TAX APPELLATE TRIBUNAL, DEHRADUN
CAUSE LIST OF DB BENCH FOR 21-JULY-2026 (TUESDAY)
Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 | ITA272/DDN/2026 | 2019-20 | [A]RAJLUMBA
2 | ITA271/DDN/2026 | 201516 | [A]MANGLOR KISAN SEWA SAHAKARI SAMITI LIMITED
3 | ITA273/DDN/2026 | 2020-21 | [A] DEEPAK BISHT
4 | TTA276/DDN/2026 | 202526 | [A]ANTI POLLUTION ARMY CHARITABLE TRUST
5 | ITA275/DDN/2026 NA [A] M/S SUSHILA DEVI CENTRE FOR PROFESSIONAL STUDIES AND RESEARCH
6 | ITA279/DDN2026 | 2022-23 |[A] BALEET KAUR
7 | ITA282/DDN/2026 | 2020-21 | [A] SANDEEP MATTA
8 | ITA278/DDN/2026 | 2016-17 | [A]DINESH KUMAR SHARMA
9 | ITA284/DDN/2026 | 201920 | (D] OIL AND NATURAL GAS CORPORATION LIMITED
10 | ITTA283/DDN/2026 | 2018-19 | ([D]OIL AND NATURAL GAS CORPORATION LIMITED
11 | ITA 285/DDN/2026 | 2019-20 |[A]UMESH KUMAR
12 | ITA286/DDN/2026 | 202021 |[A]UMESH KUMAR
13 | ITA287/DDN/2026 | 2017-18 | [A]RAJESH JAIN
14 | TTA297/DDN/2026 | 2017-18 | {D]RAJESH JAIN
15 | ITA288/DDN/2026 | 2023-24 | [A]M/SPEARL HEIGHTS
16 | ITA290/DDN/2026 | 2020-21 | [A] ANKIT GUPTA
17 | ITA 293/DDNf2026 2018-19 | [A] SURENDER SINGH ASWAL -
18 | ITA295/DDN/2026 | 2025-26 | [A]ANTI POLLUTICN ARMY CHARITABLE TRUST
19 | ITA296/DDN/2026 | 2025-26 |[A]SAMARTH INDIA CHARITABLE TRUST
20 | ITA298/DDN/2026 | 2025-26 | [A]JAN SHIKSHYA SAMITI GOPESHWAR
21 | ITA299/DDN/2026 | 2025-26 | [A]JAN SHIKSHYA SAMITI GOPESHWAR
22 | ITA300/DDN/2026 | 2025-26 | [A] GRAMIN MAHILA JAN JAGRITI SAMITI
23 | ITA301/DDN/2026 | 2025-26 | [A]GRAMIN MAHILA JAN JAGRITI SAMITI
S
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. INCOME TAX APPELLATE TRIBUNAL, DEHRADUN
CAUSE LIST OF DB BENCH FOR 22-3ULY-2026 (WEDNESDAY)
Srl | Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 243/DDN/2026 2015-16 | [D] RAMESH KUMAR
2 TTA 244/DDN/2026 2014-15 {D] RAMESH KUMAR
3 ITA 245/DDN/2026 2016-17 [D] RAMESH KUMAR
4 ITA 246/DDN/2026 2017-18 [D] RAMESH KUMAR
5 ITA 247/DDN/2026 2018-19 [D] RAMESH KUMAR
6 ITA 248/DDN/2026 2019-20 [D] RAMESH KUMAR
7 ITA 249/DDN/2026 2020-21 [D] RAMESH KUMAR
8 ITA 250/DDN/2026 2021-22 [D} RAMESH KUMAR
9 ITA 251/DDN/2026 2022-23 [D] RAMESH KUMAR
10 CO 5/DDN/2026 2014-15 [A] RAMESH KUMAR
11 CO 6/DDN/2026 2015-16 [A] RAMESH KUMAR
12 CO 7/DDN/2026 2016-17 {A] RAMESH KUMAR
13 CO 8/DDN/2026 2017-18 [A] RAMESH KUMAR
14 CO 9/DDN/2026 2018-19 [A] RAMESH KUMAR
15 CO 10/DDN/2026 2019-20 [A] RAMESH KUMAR B
16 CO 11/DDN/2026 2020-21 | [A] RAMESH KUMAR
17 CO 12/DDN/2026 2\0‘21-422 [A] RAMESH KUMAR
18 CO 13/DDN/2026 - 2022-23 [A] RAMESH KUMAR
19 ITA 20/DDN/2026 2019-2020 | [A] VIVEK AGARWAL
20 ITA 74/DDN/2026 2019-20 [A] KASHMIRI LAL AGARWAL
21 ITA 188/DDN/2026 2023-24 [A] RAJESH MEHTA
22 ITA 191/DDN/2026 2023-24 [A]M B HONEY TRADING CO
23 ITA 189/DDN/2026 2023-24 [A1M B EXIM PRIVATE LIMITED
24 ITA 190/DDN/2026 2023-24 [A] SHREE NATH HONEY TRADING CO.
i 25 + ITA 19/DDN/2026 2018-2019 | [A] VIVEK AGARWAL
26 ITA 109/DDN/2026 2023-24 [A] MANAV JOHAR
27 |IT(SS)A 122/DDN/2026| 2023-24 [D] MANAV jOHAR
28 | ITA 110/DDN/2026 | 2023-24 |[A]MANJEET JOHAR
29 ITA 121/DDN/2026 2023-24 [D] MANJEET JOHAR
30 ITA 307/DDN/2026 2025-26 [A] SOCIETY FOR HIMALYAN ENVIRONMENTAL VOICE ASPECT SHEVA
' 31 ITA 308/DDN/2026 2025-26 [A] SOCIETY FOR HIMALYAN ENVIRONMENTAL VOICE ASPECT SHEVA
32 ITA 304/DDN/2026 2022-2023 | [A] JAI MAA KALI TRADERS
33 ITA 309/DDN/2026 2018-19 [A] SUDHIR AGRAWAL
34 ITA 310/DDN/2026 2019-20 [A] GANPAT] DEVELOPERS
35 - 1TA 31;/0[)«"1/2026 2025-26 {A] SANATANT SAMADHAAN SAMIT]
"35 ITA 312/DDN/2026 2025-26 [A] SANATANI SAMDHAAN SAMITI
37 MA 5/DDN/2026 2016-17 {A] HIMANSHU KUKREJA
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INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

REVISED CAUSE LIST OF DB BENCH FOR 23-JULY-2026 (THURSDAY)

2018-19

Srt | Appeal Number Aif;:rt' Assessee Name Remarks |
1 | ITA 203/DDN/2026 | 2017-18 |[A] ASHOK ROY

2 | ITA 206/DDN/2026 | 2018-19 |[A] MR. SANDEEP SINGH NEGI

3 | ITA 214/DDN/2026 | 2018-19 | [D] KASHMIRI LAL CONSTRUCTIONS PVT. LTD

4 | ITA 215/DDN/2026 | 2017-18 |[D] KASHMIRI LAL CONSTRUCTIONS PVT. LTD

5 | ITA 216/DDN/2026 | 2016-17 | [A] ALOK TANDON

6 241%(;3}2‘026 2023-24 | [D] RAJESH MEHTA

7 238%(5339026 2023-24 | [D] M B HONEY TRADING CO

8| , 42%(5’3}’2*026 2023-24 | [D] SHREE NATH HONEY TRADING CO

9 | ITA 115/DDN/2026 | 2020-21 |[A] RAGHU NATH ARORA

10 | ITA 116/DDN/2026 | 2021-22 |[A] RAGHU NATH ARORA

11 | ITA 117/DDN/2026 | 202223 | [A] RAGHU NATH ARORA

12 | ITA 118/DDN/2026 | 2020-21 |[A] MEENA ARORA

13 | ITA 119/DDN/2026 | 2021-22 | TA] MEENA ARORA

14 | ITA 120/DDN/2026 | 202122 | [A] VIRAT ARORA

15 | ITA 155/DDN/2026 | 2018-19 | [A) SHIKHAR CONSTRUCTIONS

16 | ITA 156/DDN/2026 | 2017-18 | [A] SHIKHAR CONSTRUCTIONS

17 | TTA 175/DDN/2026 | 2022-23 | [A] CLARIANT IGL SPECIALTY CHEMICALS PRIVATE LIMITED

18 | ITA 314/DDN/2026 | 2017-18 |[A] BHUPINDER SINGH

19 | ITA 318/DDN/2026 | 2021-22 |[A] AKHILESH KUMAR YADAV

20 | ITA 319/DDN/2026 | 2017-18 | [A] AARFB2798R

21 | ITA 320/DDN/2026 | 2022-23 | [A] ANUJ KUMAR

22 | ITA 322/DDN/2026 | 2020-21 |{D] BG EXPLORATION AND PRODUCTION INDIA LIMITED

23 | ITA 323/DDN/2026 | 2020-21 | [A] THE LIQUOR SHOP

| 24 | ITA 324/DDN/2026 | 201819 | [A] RELIABLE CONNECT
25 | ITA326/DDN/2026 | 202324 | [A] JASMINE LAMBA

26 | ITA 328/DDN/2026 | 2014-15 | [D] SURENDER KUMAR CHAWLA

27 | TTA329/DDN/2026 | 2020-21 | [D] BHARAT CONSTRUCTION

28 | ITA330/DDN/2026 | 2020-21 | [D] NEENA SAPRA

)9 | ITA331/DDN/2026 | 2018-19 | [A] SARVESH SINGH

0 | ITA 332/DDN/2026 | 2023-24 | [A] VINAY SINGHAL - -
1 ITA7333/DDI\‘1‘/MZE)A26 2018-19 | [A] M/S PATANJALI PARIVAHAN PVT, LTD.
» | 1TA 334/DDN/2026 | 1A] PONDHA SADHAN SAHAKART SAMITT LIMITED




INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

~REVISED CAUSE LIST OF DB BENCH FOR 24-JULY-2026 (FRIDAY).

Srl | Appeal Number Ai:':rt' Assessee Name Remarks
1 | ITA 199/DDN/2026 | 2007-08 |[A] ALF ENGINEERING COMPAY

2 | ITA 208/DDN/2026 2020-21 | {A] BAHUDDESHIY KISHAN SEWA SAHKARI SAMITI LTD.

3 | ITA 209/ DDN/2026 2020-21 |[A] BAHU_DDESHIY KISHAN SEWA SAHKARI SAMITI LTD., DEHRADUN
4 | ITA 227/DDN/2026 | 2017-18 |[A] SHYAM KRISHNA GUPTA

5 | ITA 235/DDN/2026 | 2018-19 |[A] PRADEEP KUMAR

6 1 ITA 252/DDN/2026 | 2019-2020 |[A] SANTOSH CHAMOLL

7 | ITA 253/DDN/2026 | 2016-17 |[A] BOBBY SOIN

8 | MAG/DDN/2026 | 2017-18 |[A] RAMA YADAV

9 MA 9/DDN/2026 2013-14 | [D] BHUPESH AGARWAL

10 | MA10/DDN/2026 | 2013-14 |[D] NEERAJ AGARWAL

11| MA 11/DDN/2026 | 2013-14 |[D]ROHTAS KUMAR AGARWAL

12 | MA 12/DDN/2026 | 2013-14 |{[D]VINAY AGARWAL

13 | MA 13/DDN/2026 2011-12 | [A] GRAPHIC ERA EDUCATIONAL SOCIETY

14 |IT(IT)A 2/DDN/2026| 2023-24 |[A] WEATHERFORD OIL TOOL MIDDLE EAST LIMITED

15 | ITA 340/DDN/2026 | 2019-20 |[A] VIKASHNAGAR KISAN SEWA SAHKARI SAMITI LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

CAUSE LIST OF SMC BENCH FOR 20-JULY-2026 (MONDAY)

Srl

Appeal Number

Assmt, Year

Assessee Name

Remarks

ITA 257/DDN/2026

2022-23

{A] GIRISH KUMAR SAINI
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INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

CAUSE LIS} OF SMC BENCH FOR 21-JULY-2026 (TUESDAY)

Srl Appeal Number | Assmt. Year Assessee Name ) Remarks:
1 ITA 145/DDN/2026 2017-18 !\%ﬁ%_:.(‘SIRSHNA KUMAR MATHUR(D) THROUGH LEGAL HEIR, SARVESH KUMAR
2 ITA 149/DDN/2026 2017-18 [A] RAM tAL DHINGRA
3 ITA 159/DDN/2026 2018-19 | [A] MOHAMMAD KAMIL
4 ITA 274/DDN/2026 2017-18 [A] GIRISH CHANDRA BATRA
5 ITA 277/DDN/2026 2020-21 [A] AVTAR SINGH
6 ITA 280/DDN/2026 2017-18 [A] MANOJ KUMAR
7 ITA 281/DDN/2026 2019-20 [ATKRISHAN KUMAR SAGAR
8 ITA 289/DDN/2026 2020-21 [A] DAMANPREET SINGH CHANDOK
9 ITA 291/DDN/2026 2020-21 [A] RAJINDER KUMAR
10 ITA 292/DDN/2026 2020-21 [A] VANDEEP SINGH RATRA
11 ITA 294/DDN/2026 2020-21 [A] RAVINDRA PRATAP SINGH YADAV

0
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INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

CAUSE LIST OF SMC BENCH FUR 22-JULY-2026 (WEDNESDAY)

Sri | Appeal Number |Assmt. Year Assessee Name Remarks
1| TTA22/DDN/2026 | 2015-2016 | [A] VIVEK AGARWAL
2 ITA 231/DDN/2025 2016~17 [A} M/S JAl 'MAA VAISHNAVI ENTERPRISES
3 ITA 302/DDN/2026 2019-20 [A] NANAKMATTA CIRGHAKAR BAHUUDESH SAHKARI SAMITI IYA
4 ITA 303/DDN/2026 2020-21 [A] RASHI GUPTA SHARMA
5 ITA 305/DDN/2026 2020-21 [A] SUMIT SHARMA
6 ITA 306/DDN/2026 2019-20 [A] RAMAKANTA SAHOO

GM
W
. 06-Jul-2026




REVISED CAUSE LIST OF DB BENCH FOR 23-JULY-2026 (THURSDAY)

Appeal Number

Assmt,

s. Year Assessee Name Remarks
33 | ITA 335/DDN/2026 2019-20 [A] PONDHA SADHAN SAHAKAR] SAMITI LIMITED
34 | TTA 336/DDN/2026 2022-23

[A] MB HONEY TRADING CO

sistant Registran
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INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

-~ REVISED CAUSE LIST OF SMC BENCH FOR 24-JULY-2026 (FRIDAY)

Assmt.

Sri | Appeal Number Year Assessee Name Remarks -
1 | TTA 337/DDN/2026 | 2020-21 |[A] MUKESH SHARMA
2 {ITA 338/DDN/2026 2020-21 | [A] NUPUR SHARMA
3 | ITA 339/DDN/2026 | 2024-25 |[A] SUMIT BARUA
OV
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DEHRADUN CIRCUIT BENCH, DEHRADUN

THE FOLLOWIG INTERNATIONAL TAXATION FIXED FOR HEARING FROM
20/07/2026 TO 24/07/2026 ARE ADJOURNED TO THE DATE INDICATING

BEFORE THE CASE
sl. No. INTERNATIONAL TAXATION ASSESEE NAME DOH | ADJOURNED TO
1. ITANO-750/DEL/2013 SAIPAN SPA 20/07/26
2« 3902/DEL/2016 DEEPWATER 20/07/26
3r 2754/DEL/2016 - DOLPINE 20/07/26
4 6629/DEL/2016 DOLPINE ~|20/07/26
5~ 28/DDN/2022 RELAX PHARMACUTICALS 20/07/26 17/08/2026
6w 50/DDN/2025 CAMERON 20/07/26
7 54/DEL/2025 BW OFFSHORE 20/07/26
8 et 139/DDN/2025 HALLBURTON OFFSHORE 20/07/26
9 174/DDN/2025 HALLBURTON OFFSHORE 20/07/26
10 155/DDN/2025 MI OVERSEAS LTD 20/07/26
11 156/DDN/2025 M1 OVERSEAS LTD 20/07/26
12— 157/DDN/2025 MI OVERSEAS LTD 20/07/26
13, 183/DDN/2025 MI OVERSEAS LTD 1120/07/26
14— 19/DDN/2022 MI OVERSEAS LTD 20/07/26
15" 254/DDN/2025 SCHLUMBERGER ASIA 20/07/26 18/08/2026
16 255/DDN/2025 SCHLUMBERGER ASIA 20/07/26
17" 256/DDN/2025 SCHLUMBERGER ASIA 20/07/26
18 .~ 257/DDN/2025 SCHLUMBERGER ASIA 20/07/26
19— 61/DDN/26 BW OFFSHORE 20/07/26
20~ 112/DDN/26 CAMERON 120/07/26
21— MA-11/DDN/2022 SAMITH INTERNATIONAL 20/07/26
22 MA-12/DDN/2022 SAMITH INTERNATIONAL 20/07/26
23— 225/DDN/2025 BAKER HUGHES SINGAPORE  {20/07/26
24 226/DDN/2025 BAKER HUGHES SINGAPORE  |20/07/26
25« 552/DEL/2016 ONGC AS REPRESENATIVE 22/07/26
26 - 553/DEL/2016 ONGC AS REPRESENATIVE 22/07/26 19/08/2026
27 o 1331/DEL/2016 ONGC AS REPRESENATIVE 22/07/26
28 1333/DEL/2016 ONGC AS REPRESENATIVE 22/07/26
29 v 3525/DEL/2016 ONGC AS REPRESENATIVE 22/07/26
30 - 6407/DEL/2016 ONGC AS REPRESENATIVE 22/07/26
31 " 2484/DEL/2016 ONGC AS REPRESENATIVE 22/07/26
32, 148/DDN/2025 BAKER HUGHES SINGAPORE  |23/07/26
33 .. 169/DDN/2025 BAKER HUGHES SINGAPORE  |23/07/26
34 . 177/DDN/2025 B.J SERVICES COMPANY 23/07/26
35, 158/DDN/26 B.G.EXPLORATION 23/07/26
36\ 227/DDN/2024 SCHLUMBERGER SOLUTIONS {23/07/26 20/08/2026
37 1816/DEL/2015 NATIONAL OILWELL VARCO  |24/07/26
38 v 1808/DDN/2015 NATIONAL OILWELL VARCO ~ {24/07/26
3G . 1195/DEL/2018 SIME DARBY ENGINEERING  {23/07/26
40 1196/DEL/2018 SIME DARBY ENGINEERING ~ {23/07/26
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